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COMMERCIAL TAXES DEPARTMENT

Notification No. 70/2020 — State Tax

S.0. No. 01, Dated. 1 January, 2021- In exercise of the powers conferred by sub-ru)e (4
of rule 48 of the Jharkhand Goods and Services Rales, 2017, the Government, on the
recommendations of the Council, hereby makes thewimng further amendments in the notification
of the Government of Jharkhand in the Commerciak$department, No. 13/2020 — State Tax, dated
the 28" June, 2020, published in the Gazette of Jharkhaxlaordinary, vide S.0. No. 36, dated"25
June, 2020, namely:-

In the said notification, in the first paragraph, -

() for the words “a financial year”, the words afigures “any preceding financial year from
2017-18 onwards” shall be substituted,;

(i) after the words “goods or services or bothaaegistered person”, the words “or for
exports” shall be inserted.

2. This notification shall come into force withfexft from the 30th September, 2020.
[File No.vVa Kar / GST /01/2020]

By the order of the Governor of Jharkhand,

(Vandana Dade)
Principal Secretary,

Commercial taxes Department



, Jharkhand Gazette (Extraordinary), Monday," danuary, 2021

Note: The principal notification No. 13/2020 — &tdtax, dated the 25th June, 2020 was published in
the Gazette of Jharkhand, Extraordinary, vide SNO. 36, dated 25th June, 2020 and was
subsequently amended vide notification No. 61/28P4le Tax, dated the 07th December, 2020,
published vide S.O. No. 85, dated the 07th Decenf=20.
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